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* . Place: Kolkata -

FORM A
: PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERSOF ELLITE PROJECT CONSTRUCTION PRIVATE

LIMITED
1. | NAME OF CORPORATE PERSON ELLITE PROJECT
CONSTRUCTION PRIVATE
LIMITED
2. | DATE OF INCORPORATION OF CORPORATE PERSON 16.09.1988
3. AUTHORITY UNDER WHICH CORPORATE PLERSON IS |Registrar of Companies,
INCORPORATED/ REGISTERED Kolkata

4. | CORPORATE IDENTITY NUMBER /OF CORPORATE PERSON U45201WB1988PTC045207

5. | ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL OFFICE [|36A & B LANSDOWNE

(IF ANY) OF CORPORATE PERSON TERRACE KOLKATA WB
700026

6. | LIQUIDATION COMMENCEMENT DATE OF CORPORATE [28.12.2021
PERSON
7 | NAME. ADDRESS, EMAIL ADDRESS, TELEPHONE NUMBER Premlata Soni,

AND THE REGISTRATION NUMBER OF THE LIQUIDATOR 55 Ezra Street, Yamuna
Bhawan. 2nd Floor Room

No. 4,West Bengal ,700001
Email:
plsonii@sonieducare.org

Registration No.: IBBI/IPA-
002/[P-N00569/2017-
2018/11737

Mobile Number:
0830362868

8 | LAST DATE FOR SUBMISSION OF CLAIMS 27.01.2022

Notice is hereby given that the Ellite Project Construction Private Limited has commenced voluntary liquidation on
28" December, 2021.

The stakeholders of Ellite Project Construction Private Limited are hereby called upon to submit a proof of their
claims, on or before 27" January, 2022. to the liquidator at the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may
submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signgture of the Liquidator:
sd/ %\y/; o E
Premlata Soni S

Liquidator of Ellite Project -Cd'h_s'tructio‘n Private Limited
Date:30.12.0221 ;5 37 aloi LTl




INDIAN BANK

‘Lake Town Branch

i et o Sty s S B RN \ A= 919 Lake Town Block-A, Kolkata - 700089
08 T &TENTION OF T FIAREMOL DS OF ELLITY MROIECT CoomTmie s ot ey ‘Poassanion Notice Appendix-Vi (For immovable proparty)
et OF SORSORATE PESSON [ = Account No- 50111520008
F) T OF PCORAORANIA % CORPORATE ,Q,,:M"-‘w—-—‘*: DHPYT L10, [Undler Rule-8(3) of Security interest (Enforcement] Rules, 2002]
L Whersas

\ being the Buthonzed offcer of tha Incen Bank under e Securiizaton and|

RTORTY NOFR VR CORRORATE
| PERSON 1 NCORRORATEDY REGISTERED

4+
4 ODRPORATE CENDTY MAKER

Ropate of Compertos. hokain

Reconstruction of Financil Assets and Enforcement of Securty Interost Act and in exercisa of

LHSAWE | GARFTCIR0T

mmmmmmmmmaaummmtsml
Rules, 2002 issued 8 demand nohce dated 26 10.2021 catiing upon the borrows

[T ]~ AD0RESS BWak ADDRESS,

|0F CORPORATE MeRmoN No.43A,
- Mano; Kumar Shaw and Rekha Shaw 34, Kashinath Dutta Road, o
& ADORESS OF THE REGSTERED OFFa0E 36A 4 B LANSDOWNE TERRACE NOUKATA Ward No.1, under KMC, P 5. Cossipors, Kolkata-T3003 10 repay the amount mentioned in
AN PRRCIN, DFFICEIF ANV WB 0006 the nobice beng R 13,00,131.00 (Rupees thirteen Lacs one hundred thirty one only) wahn)
|| oF CORSORATE memson 80 days from the date of recasp of tha sad notice
€ FUOUOATON  COMMENCEMENT DATE | 78023071 The bormower havig faied o repay the amourd, notie & heraby given 10 the borrowsr and the
oF DORPORATE PERSON puBlic in genersl thal the undersagned has taken possession of tha property described harel
Preeiaie Som below i exercise of conterred on him under Seckon 13(4] of the said Act read with ne)

720 TIT
Motve Number S530362850

| 35 Exva Sree. Yaruna Bhawon, 2nd Floor

powers
8 of the sand rules, on thvg 27th dary of December of the year 2021,
The bomower in particulsr and the public in gareral ie hersby cautioned nol to deat with Iho|
ProDerty and any deakngs wih e property wii be sucyect lo the charge of the indian Bank for
an amount of Rs. 13,00,131 00{Rupess thirtean Lacs one hundred thirty one only) and
INBrES! therson Afiantion of bomoweri QuBranior is aiso mviled 1o the provisions Of
Section 13 (8) of the SARFAESH Act regarding redemption of the secured assels

T | LRSS DATE FOR SUBAMISSION OF CLABS

[ rZo Xz

Description of immovabie property:
Dascription’ Add/ No. Boundary Area | Owner! Mortgagor |

otice & Meets g TN e Edite Proest COMSILTton Srvatz Lmied has commanced voluntary
nneon on 280 Decerrdec 2021
Mw,&mmwmmmmmbm-m!
oo, oros bekors 27T iy, 2022, 10 I QUGS 3t T S00MESS Mentoned agamnst tem T

Resiiental Flat at 303 Fioor bearng Flat No Son tho| East : Holding| ar. Manoj Kumar
South East side of the Buiding Area 400 sq . SBU | No 42 Shaw & Mrs.
consisbing of 1(one) Bedroom, one Kecnen cum dining | west : Narendra ha Shaw
room. 1(one) Baicony and 1one) it along with the pon pay| Road L

roctol ciame.

- means only Al other
Sy SSPYTEvE YO O CEMRS 5 DeeSOn. B DT O By leCIrONK Miears.
o acing orool of it S84 AMTACt Nenates

undnaoed Proanionate sham of @nd of e sad busong North : Kashinalh
a1 Hokding No 43 A Warc No 1 comansed - Mouza | BT 0
Baranagar, Premises No 1, Narendra Nath Paul Road | DV d

and Supsurs of he Lauaabet || o cagfity 4. Kasnunath Oua Road) PS-Cosspoce | S0Uth
o Premiats Sor 700036, with the Junsdiction of ADSR|Jnanendra Natt
e s Lodator of Bite Proect Consrucion Prvate Limaed | A Zg#éiore Dum Dum and witn the lmas of Oist - | Beara
forth 24 Parganas bulled and bounded 35 Detads asioe
: ' Sai-Authorized Officar, Indian Bank]
Linanial Exhprerd 30fiz J2021 Date: 30 12.2021, Piace: Kolkata
BANK OF INDIA E-AUCTION
Aséaf Recovery Department, Kolkata Zonal Office TO BE HELD
31T gfEmr 5, B. T. M. Sarani, Kolkata - 700 001 ON 25.01.2022
n¥k of india ’ Telephone No. : 033 2210 7448 Ul
PUBLIC NOTICE FOR SALE OF IMMOVABLE PROPERTIES MORTGAGED TO THE BANK
Wnersas the Authorized Officer 2
he Sec & Reconstruction of Financlal Assets & Enforcement of Security Interest Act, 200
m“l ercse of m-ff:ﬁ:n‘;';i:ﬁ%n 1J(1;')":i d with Ruies 8 & 9 of the Security Interest (Enforcement) Rules, 2002 iesved Demand
l?m-:ssd ilm::: Authonzed Officer has taken Possession of the properties described heren below Offers ara invited by the Autharized Officer unaer
Sub-nse .‘nl 6ot a;:‘:i he 5210 Act by hoiding 8-auction on the date, place and ume menboned Public at 4.;:,94’5 “','Z”"’.‘:"'(';fﬁg gu-mn:[:un;::m:
besng l'iaﬂ'-d' heredy -8uction SARFAESI Act in respect of under noted propertiés will be conducted for sale on the cond
e Securry mmmnm\ R.::;mzam wmlc:?n;umg conaitons for reahzation of the Debts due to the Bank
I Name & Adoress ;:f Borrowers / Description of the Property Secured Debt / Date of Reserve Price
]| bt ! Amount Due | Demand Notic s
w Guarmtions with Branch Hame in Rs.) & Date of Esmest
i Possession Maoney Deposit
01.01.2015 | Rs. 51,15,000/-
| Baghajatin Branch EQM of 03 Cottahs 06 Chittacks & 1500| Rs. 20 23 Lakh
. l eephone 033) 2425 1453/ 24255133 Sq.ft on the 1st ficor situated at| ason09.11.2021 Fias Bt B0l
| % Now. ; (033} Panchgnara, Mallickpur on the 1st floar | plus further 07.12.2021 .51,
Account Kame : Mis. Maaps Leather P Nk ‘907 & 10 of R.S. Kh, Nos. 484 | Interest 8 charges
PrxNo S07/810, 4 N. Bose Roac, Panchgara, Kninsntala, | 119 274 0" os "1550 & 2070 of | wee f. Interest (Physical
Subhasgram. Mouzs. Panchghora, vide Title Deed No. | ceasad date Possession)
No. 250, Dist -
Propristor : Mrs. Maya Bhattacharjes 7084/12, J.L. No. 8, Touzl 3
14 Saiampur By Lane, Dnakuna, Kolkata - 700 031 24 Parganas (South).
N i . [For Mis. For Property 1
Barasat Branch Proparty 1 : EQM of land & building| [For M/s. [
i cottah (m), i.e. 2880 Sq.i[  Mahalaxmi Mahataxmi
[ Tempnons Nos - (033) 2542 3460 / 2524 0538 {':ai‘:’h"i.i. bortona 1. Ho. 8. %qag Aluminium] Aluminium] | Rs. 19,88,000-
Account Name Mahalaxomi Alumi . 3419, Barasat, in the name of
birs ety P e 700133 e ath Avahries. Deed No. -| Rs.46.89 Lakh | 03122018 | Rs.1,08,800/-
ke . g 05862 (onginal morgage with Shine Super | as on 02.11.2021 &
Propristor ; Mrs. Jhama Acharjes * Coating) sduated al Mouzs - Barbaria, JL. [ pius further 17.03.2020
Guarant . No. 8. Dag No. 3419, Barasal, in the name | inlerest & charges
B of Shankar Nath Acahrjes, Deed No. I-|  w.ef Interest {Symboiic
b Panka) Nath Acharjee 05862 ceased date Possession)
- oo For Property 2 & 3|
Actount Nam Property 2 : EQM of land & building
o :Mis. Shine Super Coating | . g 3 Conahs at 165, Swamyi Park. | [For Mis. Shine | [For W's. Shine | Rs. 47.69,000/-
| 1632 Swamy PanRoed, Mchaelnagar, Kokat " | WaraNo 17, st a Dug o 6131046, | Super Coatingl | Super Comting] | & 0
| Proprietor : Mrs. Sankar Nath Acharjes LR Dag No. 1174 in the name of Shankar . 4, -
Nath Acharjee 7. Pankaj Achanee Deed | Rs. 17.16 Lakh 02.03.2020
bkl No. 03558 situated at 165, Swamy Park, | a8 on 02.11.2021 [
3t hueria Acherjes Ward No, 17, stuated at Dag No 6191046, | plus further 17.03.2020
£ M p \charjes LR Dag No. 1174 in the name of Shankar | interest & charges {Symbolic
Nath Acharjee. 7, Pankaj Achanes, Deed | wae [ interest Possession)
No. 103559 ceased date
Property 3 : EQM of land & building
1 Cotiah 4 Chittacks al Mouza-
o
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\DER NOTICE

 Scaled T
by the Prodha

Dated 29122021 ror 25 Ng
werified Scheme of CLC. Tender|
Amounting o Rs, 756776900/
Last date of Applicanion.|
0012022 upto 3 PV for deta,
please contact the offic
indersigned during the office
;ihin the schedule penod of

Quotation
Quotations are invited fror
INKDA  enrolled Amhnec’;
Engineer within 10 days from
the date of publication for
making  Architectural  and
Structural design and
senclioning  of the G+4
building plan with necessary
Soll testing, supervision of
|Sonstruction work & related all
lobs  upto  received of
{Completion certificate from the
|ompetent Authority in respect
A Ishan Cooperative
Sing Society Ltd. at piot
::‘ liB-205 Prerymses No%g—
mﬁ‘(Approx 5 K Land) at

"own.  The  selection
::t“‘s I the discretionary
ol the saciety. Quotation

{" Contact Mobile No.

{ “Cle_lﬂal@yahoo.co.in

May be upi [
Mﬂbeloev‘,)ad“ to email D

9475913401,
Email:

biswast

usar@gmail.co

L A8 wen wrewifea

ender are hereby iy ied|
! - Mathergram G|
Nadia. NIT No- 0120212204

i

NIQ No. : UK
Extenor beautification work st

| NIQ N

plastic decoraive sculpture and temacotta
Lastdate of dropping Quotations documen

I G offFe wivafes
Gl fefers wieye g wfvatas) wrmas vmm |

UTTARPARA-KOTRUNG MUNICIPALITY.

22 a12912.2021
an Ly fong of glass Boer
work af Uttarpara- Kotrung Munopalty
s - 13-01-2022up to 12-00 p.m.
e IKM/004/2021-22 dt. 29.12.2021
Wmamwmmuﬁmmmfwwmx
decorative sculpture and leracotta work at Uttarpara-Ki aity.
date of dropping Quotations documents - 13-01-2022 upto 12-00p.m
Sd/-

Chai .
Board of Administrators

0032021
riabhay

AT At T, TR (ofem |

Munopaly. Last

The Chairperson

13.01.2022 up to 16.00 hrs.

" OFFICE OF THE BOAR,

-TAMRA
P08 na- i,

Beard of Admin,
invited Tender for 01 No. Bulld:r
Details are avaiable in the web site
the office notice board. Tender sut

Chairperson,
Board of Administrators,
Tamralipta Municipality

21

D OF ADMINISTRATORS OF -
MUNICIPALITY -
Dist.- Purba Medinipur. :

NO CE INVITING e-T R wB D/JLE. L
L ENDER NO. MA LB/CM/TM/

2021-22 Dated- 23 12.20

'sirgiors of Tamrai
ng work of

T pta Municipality.
Tamradipta Mumicipal
https Ifwblenders.gov in m‘:
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